GENTRAL ADMINISTRATIVE TRIBWNAL @
PRINGIPAL BENCH N/[ELHI

O.ANe, 2215/93

New Delhi this the 17th Day of November, 1993

The Hon'ble Mr,N,V.Krishnan, Vice Chairman(A)
The Hen'ble Mr,B.S.Hegde,Member(J)

Devi Sghai,
S/e Sh,Basanti Lal,

é‘ Barrack Pel:x,ce Statien,
iteranjan Park,

(By Advecate Sh,A.S.Grewsl) s dpplicant
Versus ¢
1.Cemmissiener of Pelice, Delhi

Delhi Pelice Headqg uarters
MSO Buil ding, I.P.Estate N/DElhi

2.Deputy Cemmissiober of Police,
He adquarter-1I, Delhi
Delhi Pelice Headquarter, MSO Building,

Iop .l:s_tate New Delhlo

e %sp.n$nt$

(Sh,Laxmi Narain, SI Deptt,
representative)

QRDER(ORAL )
(Hon'ble Sh,N,V,Krishnan, V.C.(A))

Leamed counsel fer the applicant submits that the
rel iefsclaimed by the applicant ha;already been granted
by the respendents, In the circumstances, he seeks permission
to withdraw the O.As Permission is granted, &ccerdingly,OA

is dismissed as withdrawng
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